
....... ""' .. '3 

SHRI P. VENKATASUBBAlAH: I ~­
p udiate the allegatio~ made by the hon. 

ember. It is not as if e are after honest 
officer. In that pedfic case which the 

o ember ba mentioned, it i a nor-
ma] . and routine tran fer that takes place 
for any officer. 0 it ha been done in 
th ca of Mr . Kiran Bedi also. It doe 
not mean that inee ~e is an hone t offi-
cer a~ that she ha taken down the num-
ber of ini ter' cars, that it has been 
done. I trongly repudiate the insinuation 
mad y the hon. Member. 

DR. UBRAMANIAM SWAMY: All 
right, if not insinuation, it is a <.lirect alle-
gation. 

HRI HARlKESH BAHADUR: 
criminal police officer mu t be taken to 
task. 

MR . PEA R: Next que tion-Shri 
B. idnal. .,. 

Shri S to h Mohan Dev ... . 

ext que tiOD-, hri Amar Roypradhao . 

Migration of pcrso from A m to West 

Bengal aft r recent lectio 

*434'. SHRI AMAR ROYPRADHAN: 
SH.RI CHIIT A MAHATA: 

Will the Minister of HOME AFFAIRS 
be pleased to tate: 

(a) whether it i a fact that persons 
wno ere settled in As am State have been 

ntering into We t Bengal State after 
violence occurred in ~ am during the 
recent Parliamentary and As mbly elec-
tion in that Strate; 

(b) if 0 the detail thereof and what 
action Government propose to take in the 
matter; 

(c) whether the Central Government 
ba e provided any financial a si lance and 
a istanee in other forms to the West 

angat Governm nt to meet the alarming 
situation in that State; and 

SA 

(d) if so,tbe detail thereof and if not 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NnIAR RA JA LASKAR ): (a) and 
(b). Accordillg to the West Bengal Gov-
ernment about 25,000 per n have arriv-
ed in We t Bengal till 23-3-1983 d ue to 
recent disturb nee in A m. The G ov-
ernment of A am have been requested to 
take nece mry teps to facilitate their 
early return to A am. 

(c) and (d). Central Government have 
agreed to provide fimancial assi tance in 
respect of expenditure incurred by the 
West Bengal Government for running re-
lief cam for a period Of one, mOlllth to 
begin with. 

SHRI AMAR ROYPRADH N: If you 
go thtough tho..! r pl ic par :iularly,. (c) 
and (d), you will find that on the one 
hand Gpvernmt'lllt i aying that Govern-
ment of As am have been requested to 
take ne~ ary I)tep to facilitate their 
early return to A sam and on the other, 
they are suying that they ha ", agreed to 
provid financial a. 'istance jn respect of 
expenditure incurred by the West Bengal 
Governmellt for running relief camp for 
a period of one month to begin with. It i 
a matter of great regret for the Central 
Government. 

Yon know ir, mass killing i going on 
in Assam eveyday :mct thou ands or As-
sam refugees ar coming to West Bengal 
and Ar1'l1achal everyday. From tne inl'or-
mation which I have collected, in West 
Bengal alone, from 18th February to 28th 
March, 1983, 27,600 are taying in diffe-
rent camps. Since 1980 January alone-
when Mrs. Gandhi came to power-
11,444 A am refugee are taying in 
Dangi, Ja odanga and Jorai camp '111 We~t 

Bengal According to official report about 
15,000' are staying in their relativ~,' 
hou , . It is a heavy hurden t be born ... 
by the We t Bengal Government. You are 
saying that to begin with th running of 
reli f camp i for a period of one mOlllili. 

In the la t As am debate in thi ouse, 
the hon. Minister, Shri Sethi, ured the 
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ou that they will be the ntire 
nditure a far a running the fu eo 

camp i concerned. 

I ould like to now very d Iy and 
categorical1y from tb bon. Mimi ter whe-
ther the ntral Government i ready to 
bear tbe entire e penditure uch as for 
co truction of camp c1othin , milk, 

a y food medicine and R 5 in ca b 
and 2-1/ 2 k.g. of wheat or rice per week 
per dult? 

T H E MINI ER OF HO AFFAIRS 
( HRI P. C. SETHI): Initially, 11 000 

pIe h d com which wa in 19 O. F or 
that purp >e R . 5 lakh w re relea d 
to We t Bengal. ow 15925 person 
have further eros ed and the number now 

om wher tween 25. 00 and 26, O. 

Only a couple of da back, we have 
received from We t Beng 1 Government 
the e timate of expenditure which they are 
likely to in ur. That matter i under exa-
mination. We would certainly con ider it. 
'The time limit. a w have an wered in 
the main question. i · initially for one 
month. If it is necc ' i\ry 10 ext nd it. \Vl' 

shall c rtainly e tend it. 

A far as . econd part of the que ti n is 
concerned. we do not want to make per-
manent type' of refugee camp there. 
Already two high fficcr.- from A sam 
have i ... ited the e camp . ow two mini')-
ter are already there and th ~ y are m. king 
all effort, to per uade them to come back. 

nd camp arc being organi~d on the 
border of We t Bengal where they can be 
hou ed conveniently and where the A am 
Govcrnm el t woulJ b~ able to look after 
them. The We'~t Bengal Government, J 
hope. would b helpful in also per uadill1g 
th m to return k. 

SHRT AMAR ROYPRADHAN: Cer-
tainly. The We t Bengal Government al-
way cooperates with you in th i regard . 

You know, Sir, a mong these A am 
refu ') who are tayi ng in We t Bengal, 
th re r Hind u M uslims cheduled 
ca te and tribes. They are not only of 
Bengali origin but they are of Gorkha and 

ar 

tio of 
there 

R . PEA R: How i he concerned 
with Bihar? (Interruptions) 

PRO . MADHU D 
comes f rom Cooch 

T : He 

HRI MAR ROYPRADHA : There 
are G overnmen t empL y a nd there are 
larg number o f hool teacher and 1 d-
holders-tho e who pO 1 nd for th 
last hundred year-s ev n. 

ll-A angram 
tul Bor. and Shri 

"While none from A am had naked 
into W st Bengal.. . .. the We t Bemgni 
G crnment ~,making ffort to u h 

agab nd and foreign national into 
A am." 

0, 1 would like to know ry clcttrly and 
ategorically from ill hon. ini ter whe-

ther he hold the "arne i w that the 
Government of West B :lgal i making 
effort to push agab nd ' and foreign na-
ti nal into As am? 1f not, whether the 
A am c acuee' who r staying in \\'e t 
Ben_a! and Arunachu l will be tak.cn b ck 
to A am before lting up th tri unal 
nd finali sing the procedure and m Ii i-

to d te t foreign nationals in am? 

SHR! lHAR RA JA A KAR: ir 
a far a the fir l part of hi que tion i 
concerned J would like to ay that Gov-
ernment i , aware of cert in bjectionable 
tatement having been made y rtain 

Assam evacuees who tlre staying in 
different camp in We t ngal. This news 
wa: publi hed in Assam Tribune. It i 
unfortunate that uch tatemen 'j have 
been made. We have alre d y to ld the 
We t Bangal Governm nt that we will pro-
vide n ce sary a j tance to the West 
Bengal Government for reli f being given 
to the refugee who have entered West 
Bemgal. 
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SHRI AMAR ROYPRADHA : Sir I 
also asked w~ther th refugee will be 
taken bac in A sam ·before tting up of 
~e tribunal? 

HRI NIHAR. RANJAN LASKAR: 
TM~ ha been stated by the Home Minis~ 
ter that all efforts are being made to bring 
b c these people as early a pos ible. 

SHRI CHnTA MAHATA: I would 
like to know what po itive step have 
been taken to tighten the curity mea-

UfeA3 to protect the live and property of 
on-Ahomia in As am just to (stop inflow 

of A am evacuees? ondJy, whether' a 
parJi memtary team will be ent there? 

D . SUB RAM JAM SWAMY: How 
can the MP go there? 

HRI NIHAR RAN] AN L KAR 
Mo t of the MP ' are vi itin~. 

DR. SUBRAMA lAM SWAMY: But 
the hief Mini tef said, "Plea , don't 
come." 

HRT IHAR RAN] N L KAR: Be.. 
en it wiIJ affect rehabilitation program-
me .... 

SHRI P. C. SETHI: The requeot wa' 
o nly for a few day . 

SHRI IHAR RANJAN LASKAR: It 
i w ll-known to all of us s to who t 
h ppened in A Slam. Now, th ituation 
i. coming under control and we are m. k-
ing all effort to e that eery life of 
every citizen i secured in am. 

SHRI SATYA ADHAN CHAKR-\-
BORTY: Sir the ini ter ha replied to 
the uesti n of 1·11 . Roypr<ldll \I1 and rl lso 
in reply to my letter written to the Fin-
ance Mini ter, Shri Pranab Mukherjee has 
al written to me that the expenditure 
will be borne for one month. But the 
que tion i We t Bemgal Government h)s 

. dy incurred the exp nditll~e. They 
ar~ going thr ugn th exp ditur. Do you 
propose to give some advance 0 that the 
present expenditure can be met? The 

nd point i that you have said it for 
one month but tbese camI13 may continue 
for IQng till conditions for their return 

are normal. So, are you going to take the 
responsibility of ·the total expenditure tiJl 
normal condition return B. d they return 
back? 

Sir, my cond question is addre tQ 
the Prime Minister. Ha she taken note 
of the fact that jill the United tion 
tbi que tion wa rai\;ed by Shri ha 
Shall? What i the reaction of the Govern .. 
ment of India to ta ing it to the U. .7 

SHRJ P. C. SETHI: Sir, thej3e are tWO 
parate que tion and one does not flo 

out of the other. A far as the . refugees' 
expenditure is concerned we are already in 
touch with th"" Finance Mini try d, I 
Hope orne decision will be taken soon. 

hi i a human problem and we c nnot 
t k n rigid attitude that we will extend 
facility only for ta month, U nece ary, 
to ave human live we will have to extend 
the time. With regard to the other ques-
tion it i ' for the External [airs Minister 
to reply, 

HRI SATY ASADHAN CHAKRA-
BORTY: Sir, the Prime Mini ter hould 
an ·wer. It i very important. 

T H F PRIME MINIST R ( HRIMATI 
INDIR/\ GANDHI): We alway Lake 
appropriate action in uch case . But it 
i true that not only there but in other 
inL rnational forums people are trying to 
rai e this question: obviously becau e 
th~y wa nt to create animo ity towards 
1 nJ i.l in thi particl1lar situation. 

DR. SUBRAMA JAM SWAMY: Why 
did the mba sador go and explain? 

SHRIMATI INDIRA GANDHI: What 
ha happened in A am is deplorable. We 
all condemn it in the strongest po sible 
Jangl.lage. But, Sir. it ha to b 'o! '0 

proper per 'pective. AI 0 ,nothing should 
be don or said whi h vitiates the atmo -
phere for tb-~ future. We have to 
aVe the lives Qf our citizens of 

the minorities and of the majority 
communitie and th kind of propaganda 
that i5 being made i not helpful. 

DR. SUBRAMANIAM SW AMY: The 
amba sador went and testified , 

HRIMATI INDIRA GANDHI: No. 
He did not. 




